File No. 106/3/2022-R and D COORD
AT IR/ Government of India

ade 3R Aol FSTHEITET / Ministry of New & Renewable Energy
(R&D Division)

*kk

- Atal Akshay Urja Bhawan,
Opp CGO Complex, New Delhi-3
Dated: 23" Aug. 2022

To

Consultant (Judicial)
The National Green Tribunal Principal Bench,
New Delhi (NGT, New Delhi)

Subject: Order issued by The National Green Tribunal (NGT) Principal Bench
in respect of Application No 468/2022 dated 13.07.2022 filed by
Architect Sh. Raja Singh.

Sir,

This has reference to your letter dated 18" July, 2022 regarding the Order dated
13" July 2022 issued by the Hon’ble National Green Tribunal on the Original Application
No. 468/2022.

2.0 This is to mention that, the Ministry of New and Renewable Energy is responsible for
overall promotion of New and Renewable Energy i.e. Solar, Wind, Bio-Mass, Small Hydro
power, Hydrogen etc. in the country. This subject matter under reference regarding design,
openability /operability of window does not fall in the purview of this Ministry.

3.0  Therefore, the comments from the Ministry of New and Renewable Energy may be
treated as 'Nil".

Regards

Yours sincerely,

Wz

(Dr. Anil Kumar)
Scientist-D (R&D)
E-mail: anil. kumar.mnre@nic.in



